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PREFACE

This publication contains a brief resume of the business transacted
by the Twelfth Tamil Nadu Legislative Assembly during the Ninth Session
held from 16th November, 2004 to 22nd November, 2004.

Chennai - 600 009. V. RAJARAMAN,
Dated: 8-2-2005. Secretary.
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TAMIL NADU LEGISLATIVE ASSEMBLY

TWELFTH ASSEMBLY - NINTH SESSION

RESUME OF WORK TRANSACTED BY THE TAMIL NADU
LEGISLATIVE ASSEMBLY FROM 16TH NOVEMBER, 2004
TO 22ND NOVEMBER, 2004.

. SUMMONS

Summons for the Ninth Session of the Twelfth Tamil Nadu Legislative
Assembly were issued to the Members of the Legislative Assembly on 8th
November, 2004 in S.0.Ms.No0.159, Legislative Assembly Secretariat, dated the
8th November, 2004 to meet at 10.00 A.M. on the 16th November, 2004.

Il. DURATION OF THE MEETING

The Ninth Session of the Twelfth Tamil Nadu Legislative Assembly
commenced on the 16" November, 2004 and adjourned sine-die on the 22M
November, 2004.

lll. SITTINGS OF THE ASSEMBLY

The Tamil Nadu Legislative Assembly sat for five days during the period
on the following days:-

16th November, 2004, 17th November, 2004, 18th November, 2004, 19th
November, 2004 and 22nd November, 2004.

In terms of hour it sat for 14 hours and 05 minutes.

IV. PROROGATION
The Ninth Session of the Twelfth Tamil Nadu Legislative Assembly was

prorogued with effect from the 8th January, 2005 vide S.0.Ms.No.14, Legislative
Assembly Secretariat, dated the 8th January, 2005.

V. OBITUARY REFERENCES

Five Obituary References were made in the House on the demise of the
following former Members of the Assembly on the dates noted against them:

SI. No. and Name Constituency Period in Date of Date on
which demise which
served as reference
Member was made

in the
House
(1) (2 (3) 4) (5)
Tvl.
1 S.Sivasamy llayangudi 1977-80 05.06.2004 16.11.2004

1980-84

Manamadurai 1962-67
1967-71

2 K.Cheemaichamy 13.08.2004  16.11.2004

Tiruvattar 1967-71
1971-76
1977-80

3 J.James 05.10.2004  16.11.2004

4 E.T. Ponnuvelu Varahur (S.C) 1991-96 07.11.2004  16.11.2004

5 T.O. Periaswamy Avanashi 1971-76 04.11.2004 17.11.2004

All the Members stood in silence for two minutes as a mark of respect to
the deceased.
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VL. CONDOLENCE RESOLUTIONS
The above Resolution was adopted nem.con after observing silence for
On the 16™ November, 2004, Hon. Dr.K. Kalimuthu, Speaker, placed two minutes.

before the House the following Condolence Resolutions: . ) o
(i) on the demise of Dr. M. Tamilkudimagan, former Speaker,

Tamil Nadu Legislative Assembly:-

(i) On the demise of Thiru Yasar Arafat, Palestinian President :- . ]
eaeral] (. SUPEGGL&H6T Fnsphs Qevddleurs)
Qaflw  uairyb, GQgwe Hpaud Caramieuy; s g

40 e stewLrs  utedvSer  Wésafler eriuflu uppelweuf; sWOp  Qurd ghpd  Qupdl
BOEGGms  pLEsHrors  cletmEweHD, LTS samenar  ofliuailggs  Csramieuy;  sWlfled LG
N sma QUGS Slen HENEE(THLD, LITQGS 6ot BIO&EET TS  Qenewtwuppm  GT(PSITETT; oG
L&HEHGHTE &SHST Bl @eaTan 2 (haursGaCs searg TPsHD  CQemealad  CQumenser U  GQubmeur;
Qe flwwrss Qarer( empbhs eUbSEIHL, LTavSe uflflond  FereEsi. eDame  jigser, Gmdl  @ruim
W& &ef e 2 flenlosEhEETS Gummigw FnFDHS CxeuGruLl ureurenry < ACWTT  eudufed e
SENEEU(THLD, &irs EIGIRETII NG, s DHS saflgsllp o emfanel  eUETTSS6UN:; FTHMSWIT  GTEIT
ITYSHSFLNE  curerm UL ggeuhhd, Qbsur o L Quuwieniy OB Qamenr  yerluflu LIHDTE
uCoumy  BILBHS SeveefseErer COpmmEL  BLLS SLOIDE (& 1q LD 6T GTGT) ormls Q&memr_eur;
Q& mamT_eu(HLD, 1993-gy Lb <2 & () 4,60 Crmadled veerarhser o Afurrsed, soQfl  (PpSOEUTTS6D
QavCraLenr  gHulL oL eauriers Osrfgng 1994~ Sptiurasls  ueeflwrpdlweus;  sOPGLILSGE  Sobhs
Qb e gEDLT  ISLD 2 V5 SSSGHETET apdas  ueafl  yflbgieTereur; Qourg  slenssd
Coruey  ufles  Quppeumb, uteavdallufler  srussSms Carelyser uglGumfler o deTmiIGeneTd HeU(HL  FH)
BLBS  smL  Qeldusgier LTS  WESmer Quppeney; Qargl sl SEHL  GQuenwD
SAUGSD FISHF eUbHSEUHLOTET  UToevdear Ui wray amnipsg; salssod Qusssde seremer (LPOHOGILOTSE
DTS Sjeufser 2004-9p b ey BHeubuy rgd 11- G)enent S &0 SmewTLcur; LGy oo o mHwF
1D Cad unfav LO(HS SleuLoeneulley LDHS Qemhasemers  seilfsgs  sllpg  Oethsmers — seng
Qewswdng  QUCureel  HETEFSun, < HEprewTTs Cué&dlgid, (WS SID enswnearr_euf; STD <y Hblul SLIDHL
gurpb Careatdpg.  wapps QsSsmevcuamrl  WfHg Lenll&&nas 2002-ld o eam(hssTET SRS  rSlen
b eurgl GOLUSSaTHSEL,  Qdsemaveurflen &9, QL. clgeuBTsLD NGEE Qupmeur;
werpeilame o DCpranTs  HUTSHD Y DHS(HEGSLD Qaerwren@ly  Casr@Huiladmbg  SOWDBIH  FLUL el
ureevger  WEHEEEGL  QUCUTMe  SeTs DB Cureneus @ S mpan Carmps®Hssiul(h

@rrismowbd, a@sTUSmSUDL Csfetsss0smadng,."



_5_
1989-1991; 1996-2001 < dlu s erafléd Cureneu
2 piYenyrHe|b wemtlwmrm ol (PeneTeu .

SOIDSGG s jeufser 2192004 em  EDEDDENS
<MBg Q@UCUrme HHFFSUD, Y DCDTETTS WD
Carerdmg,. 9jeuy  1989-91 S dL s eralled
sl el Cureneld Fereeurmae|bd, 1996-2001 oy
st eareller Qpg  Fow  pHloows  geom, SLOD
cuemy&sl  wHMID  UTUTL(HS  SHIOD  HDEFTTHALD
wreupd  Curbmssss aamsuiles uenflwurbdluyeery.
Sleurg wapeure jeuenyll NWflbg eUmHBFHILD euUFSHLD
&busaniseE < PBS QrrsemaWLD,
S@srusHamenynd @UCureney Csflelsgs Qareardpg”.

The above Resolution was adopted nem. con after observing silence for two
minutes.

The House was then adjourned for the day as a mark of respect to the
departed soul.

VIl. QUESTIONS

Out of 1309 Notices of question received, 272 Notices were admitted of
which 38 were treated as Starred questions and 234 were treated as Unstarred
questions. Only 35 Starred questions were answered on the floor of the House.
350 Notices were converted into Unstarred questions. Answers to 777 Unstarred
questions were placed before the House.

On the 17" November 2004, Hon. the Speaker announced in the House the
following Panel of Chairmen for the Ninth Session of the Twelfth Tamil Nadu
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VIIl. PANEL OF CHAIRMEN

Legislative Assembly:-

1. Thiru P. Rajarethinam

2. Thiru A. Anwer Rhazaa
3. Tmt C.M. Suryakala

4. Thiru L. Santhanam

5. Dr. D. Kumaradas

6. Thiru C.K. Tamizharasan

IX. STATEMENT MADE BY THE MINISTERS UNDER RULE 110 OF THE

TAMIL NADU LEGISLATIVE ASSEMBLY RULES

During the period Four statements were made in the floor of the
House by Hon. Ministers under rule 110 of the Tamil Nadu Legislative
Assembly Rules. The details are as follows:-

SI.No. and Date Statement made by Subject
(1) (2) (3)
1.17.11.2004 Hon. Selvi J Arrest of Jayandra Saraswathi, Seer of
Jayalalithaa, Kanchi Mutt.
Chief Minister
2.22.11.2004  Hon. Selvi J Solatium given to the family of Thiru
Jayalalithaa, Sankararaman, Manager, Kancheepuram
Chief Minister Varadharaja Perumal Temple who was
murdered on 3.9.2004.
3.22.11.2004  Hon. Selvi J The incident relating to the death of
Jayalalithaa, sandalwood smuggler Veerappan and his
Chief Minister associates who were shot dead by
Special Task Force.
4.22.11.2004  Hon. Thiru O. Providing of drinking water to the people
Panneerselvam, of Chennai by the New Veeranam
Minister for Scheme.
Public Works,
Prohibition and
Excise and

Revenue
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X. CALLING ATTENTION STATEMENTS XI. LEGISLATIVE BUSINESS

Four Calling Attention statements were made on the floor of the
House by the Hon. Ministers on the following matters of urgent public importance:-

During the period, 9 Bills were introduced, considered and passed in the
Assembly. The details are as follows:-

Serial Number  Name of the members Minister who Subject
and date on who called the made the SI.No. and Date of Date of
which the  attention of the Minister  Statement Title of the Bill Introduction consideration
statement and passing
was made 1 2 3
) @) @) @ ) @ ©)
1.18.11.2004 Dr. R. Govindasamy Hon. Minister ~ Regarding the situation ] .
for Public arose due to complete . The Tamil Nadu Prevention of 17.11..2004 18.11.2004
Works, collapse of the Dangerous Activities of Bootleggers,
Prohibition Manimuktha over bridge Drug-offenders, Forest-offenders,
and Excise at Vridhachalam. Goondas, Immoral Traffic Offenders
and Revenue and Slum-grabbers (Amendment) Bill,
2.18.11.2004 Thiru C. Gnanasekaran Hon. Minister  Need to change the 2004 (L.A. Bill No.29 of 2004)
for Education ~ commencement of school The Tarmil Nadu T .
and timings of the Government - I'ne Tamil Nadu lransparency in 17.11..2004 18.11.2004
Commercial schools in Tamil Nadu. Tenders (Amendment) Bill, 2004
Taxes (L.A. Bill No.30 of 2004)
3.19.11.2004 Thiru C. Gnanasekaran Hon. Minister ~ Need to set right the 3. The Tamil Nadu Entertainments Tax 17.11.2004 18.11.2004
for . drinking water problem in (Amendment) Bill, 2004 (L.A. Bill No.31 of
Information Chennai by getting 2004)
and Publicity continuous water supply
and Local through Telugu Ganga 4. The Tamil Nadu Taxation Special
Administration - Project. Tribunal (Repeal) Bill, 2004 (L.A. Bill 17.11.2004 18.11.2004
4.22.11.2004 Thiru C. Gnanasekaran Hon. Minister lllicit cutting and smuggling No.32 of 2004) Bill, 2004
for Forest f sandalwood t to th . . .
S et oo 5. The Tamil Nadu Exhibition of Films on ~ 17.11.2004 18.11.2004

and
Environment

value of about Rs.1 crore
from Javadhu Hills at
Kavalur in Vaniyambadi
Taluk, Vellore District.

Television Screen through Video
Cassette Recorders and Cable
Television Network (Regulation)
Amendment Bill, 2004 (L.A. Bill
No0.33 of 2004)



6. The Tamil Nadu Panchayats (Third
Amendment) Bill, 2004 (L.A. Bill
No.34 of 2004)

18.11.2004 18.11.2004

7. The Tamil Nadu Panchayats (Fourth 18.11.2004 18.11.2004
Amendment) Bill, 2004 (L.A. Bill

No.35 of 2004)

8. The Tamil Nadu General Sales Tax
(Sixth Amendment) Bill, 2004 (L.A.
Bill No.36 of 2004)

19.11.2004 22.11.2004

9. The Tamil Nadu Appropriation (No.10)

Bill, 2004 (L.A. Bill No.37 of 2004) 22.11.2004

22.11.2004

Xll. FINANCIAL BUSINESS

On the 17th November, 2004, Hon. Thiru C. Ponnaiyan, Minister for
Finance presented to the House the Second Supplementary Statement of
Expenditure for the year 2004-2005.

The demands for further grants were moved in the House on 19.11.2004.
Out of 1046 Cut Motions received, 437 Cut Motions were admitted of which only
18 Cut Motions were moved in the House. The discussion on the Second
Supplementary Statement of Expenditure for the year 2004-2005 took place in the
House on 22nd November, 2004. Seven Members took part in the discussion.
Hon. Minister for Finance replied to the Debate. The Cut Motions were later
withdrawn by the Members by leave of the House. The House thereupon voted
the Demands for Grants for further expenditure for the year 2004-2005 on the
same day.

The Tamil Nadu Appropriation Bill relating to Second Supplementary
Statement of Expenditure for the year 2004-2005, i.e. the Tamil Nadu
Appropriation (No.10) Bill, 2004 (L.A.Bill No.37 of 2004) was introduced on 22nd
November, 2004. The above Bill was considered and passed on the same day.
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Xlll. GOVERNMENT MOTIONS

1) On the 18th November, 2004, Hon. Thiru C. Ponnaiyan, Leader of
the House (Minister for Finance) moved the following motion:-

"That rule 30, 130 and 132 be suspended and the Tamil Nadu
Panchayats (Third Amendment) Bill, 2004 (L.A. Bill No. 34 of
2004) and the Tamil Nadu Panchayats (Fourth Amendmentl) Bill,
2004 (L.A. Bill No.35 of 2004) which have been introduced today
be taken up for consideration today itself".

The Motion was put to vote and carried.

2) On the19th November, 2004, Hon. Thiru C. Ponnaiyan, Leader of
the House (Minister for Finance) moved the following motion:-

"That rule 32 of Tamil Nadu Legislative Assembly Rules which
provides that the first hour of every sitting be available for
Questions and Answers' be suspended on 22.11.2004 and the
House do resolve to transact Government Business".

The Motion was adopted nem con.

3) On the 22nd November, 2004, Hon. Thiru C. Ponnaiyan, Leader of
the House (Minister for Finance) moved the following motion:-

"That rule 30, 130 and 132 be suspended and the Tamil Nadu
Appropriation (No.10) Bill, 2004 (L.A. Bill No.37 of 2004) which
_I;aslfbeen introduced today be taken up for consideration today
itself".

The Motion was put to vote and carried.

4) On the 22nd November, 2004, Hon. Thiru C. Ponnaiyan, Leader of
the House (Minister for Finance) moved the following motion:-

"That under rule 25(1) of the Tamil Nadu Legislative
Assembly Rules, the House be adjourned Sine-die.”

The Motion was adopted nem con.
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XIV. ANNOUNCEMENT BY HON. SPEAKER

On the 19th November, 2004, Hon. the Speaker,
announced in the House that today at 11.00 A.M. Hon. Chief
Minister will administer National Integration Pledge at the Army
Parade Ground near the Secretariat Main Building. The House,
therefore, be adjourned at 10.45 a.m. and again reassembled at
11.15a.m.

XV. ELECTION TO STATUTORY BODIES

On the 22nd November, 2004, Hon. the Speaker announced that the

following Members had been elected to Senates, Syndicates and Board of
Management of the Universities.

Senate of the Alagappa University

Thiru M. Rajasekar

Syndicate of the Anna University

P. Palaniappan

Senate of the Bharathiar University

1. Thiru K.S. Palanisamy
2. Tmt. V. Sivakami

Senate of the Bharathidasan University

1. Tmt. R. Sasikala
2. Thiru V. Sivapunniyam

10.

11.
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Senate of the University of Madras

Thiru Radha Ravi

Senate of the Tamil Nadu Dr. M.G.R. Medical University

1. Dr. D. Kumaradas
2. Thiru V.K. Lakshmanan

Senate of the Manonmaniyam Sundaranar University

1. Thiru M. Sakthivel Murugan
2. Thiru P. Arasan

Board of Management of the Tamil Nadu Agricultural University

1. Thiru P. Chithambaram

Board of Management of the Tamil Nadu Veterinary Medical Science
University

1. Thiru P.K. Sekar Babu

Senate of the Tamil University

1. Thiru C. Rajendran
2. Thiru M. Ramkumar

Senate of the Periyar University

1. Thiru S.K. Selvam
2. Thiru K. Kandasamy
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XVI. PRESENTATION OF REPORTS BY THE COMMITTEES

During the period, Twenty-five reports were presented to the House by
various Committees of the House as detailed below:

Serial No. Name of the Report Date of Presentation

(1) () (3)

1. Hundred and Fifty-ninth Report of the 18.11.2004
Committee on Public Undertakings
(2003-2005)

2. Seventy-eighth Report of the 18.11.2004
Committee on Petitions (2003-2004)

3. Seventy-ninth Report of the 18.11.2004
Committee on Petitions (2003-2004)

4. Eightieth Report of the 18.11.2004
Committee on Petitions (2003-2004)

5. Eighty-first Report of the 18.11.2004
Committee on Petitions (2003-2004)

6. Eighty-second Report of the 18.11.2004
Committee on Petitions (2003-2004)

7. Eighty-third Report of the 18.11.2004
Committee on Petitions (2003-2004)

8. Thirtieth Report of the Committee on 19.11.2004
Government Assurances (2003-2005)

9. Thirty-first Report of the Committee on 19.11.2004
Government Assurances (2003-2004)

10. Thirty-second Report of the Committee on 19.11.2004

Government Assurances (2003-2005)
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(1) ()

©)

11. Eighty-fourth Report of the
Committee on Petitions (2003-2005)

12. Eighty-fifth Report of the
Committee on Petitions (2003-2005)

13. Eighty-sixth Report of the
Committee on Petitions (2003-2005)

14. Eighty-seventh Report of the
Committee on Petitions (2003-2005)

15. Eighty-eighth Report of the
Committee on Petitions (2003-2005)

16. Eighty-ninth Report of the
Committee on Petitions (2003-2005)

17. Fifty-first Report of the Committee on
Papers Laid on the Table of the House
(2003-2005)

18. Two hundred and forty-seventh Report of the
Committee on Public Accounts (2003-2005)

19. Two hundred and forty-eighth Report of the
Committee on Public Accounts.
(2003-2005)

20. Two hundred and forty-ninth Report of the
Committee on Public Accounts
(2003-2005)

19.11.2004

19.11.2004

19.11.2004

19.11.2004

19.11.2004

19.11.2004

19.11.2004

22.11.2004

22.11.2004

22.11.2004
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(1) () ®)

21. Two hundred and fiftieth Report of the 22.11.2004
Committee on Public Accounts
(2003-2005)

22. Two hundred and fifty-first Report of the 22.11.2004
Committee on Public Accounts
(2003-2005)

23. Twelfth Report of the 22.11.2004
Committee on Delegated Legislation
(2003-2005)

24. Thirteenth Report of the 22.11.2004
Committee on Delegated Legislation
(2003-2005)

25. Ninetieth Report of the 22.11.2004
Committee on Petitions.
(2003-2004)

XVIl. PAPERS LAID ON THE TABLE OF THE HOUSE

During the period, 88 papers were laid on the Table of the House details of
which are as follows:-

A. Statutory Rules and Orders ” 40
B. Reports, Notifications and Other Papers .. 48
Total . 88
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